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[Authoritative English text of this Department Notification No. Home(A)A(1) 6/2020 dated
09-09-2025 as required under Article 348 (3) of the Constitution of India].

HOME DEPARTMENT
NOTIFICATION
Shimla-2, the 9th September, 2025

No. Home (A)A(1)6/2020.—In exercise of the powers conferred by clause (u) of sub-
section(1) of section 2 of the Bharatiya Nagarik Suraksha Sanhita, 2023 ( Central Act No. 46 of
2023) read with sub-section (1) of section 11 of the Himachal Pradesh Police Act, 2007 (State
Act No.17 of 2007), the Governor, Himachal Pradesh, in consultation with the Director General
of Police, Himachal Pradesh, is pleased to transfer Police Post Hatli alongwith its area as
enumerated in Column No. (3) from the local area of the Police Station as mentioned in
Column No.(4) to the local area of the Police Station as mentioned in Column No.(5) of the
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SCHEDULE given below thereof, with effect from the date of publication of this Notification
in the Rajpatra (e-Gazette), Himachal Pradesh, namely:—

SCHEDULE
S1. Name of Gram Name of Villages Police Station Police Station
No. Panchayats contained in Gram from which in which
Panchayats specified in transferred by hereinafter
Column No. 2 this notification included
(1) (2) A3) “4) (5)
1. Kakroti 1. Kakroti Police Station | Police Station
2. Bunga Chowari Sihunta
3. Naled
4. Chounki
5. Pukhred
6. Dugred
7. Gorat
8. Talai
0. Jamned
10.  Jhhangar
11.
2. Gola 1. Gola -do- -do-
2. Matta
3. Parol
4, Bhrori
5. Jhandiyara
6. Thamba
7. Majhalka
8. Khadoli
9. Majholka
10.  Dain Kupad
11.  Padhar
12.  Ghatta
13.  Kakarbai
14.  Kohlan
15. Basa
16.  Bhati
17. Simbal Khola
18.  Bhated
19.  Balli
20.  Padhar Tala
21.  Trangar
22.  Jaladu
23. Basa
24.  Jhikla Jalada
25.  Bhiora
26. Balla
27.  Jangal Kakroti
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3. Thulel Thulel -do- -do-
Uparli Thulel
Jhikli Thulel
Bhangyan
Annai
Dhanot
Banoli
Drawah

Matt

0. Nadlu Jangal
Balana -do- -do-
Lahdu
Dadaman
Salada
Chalera
Jhakol

Saklah Bhated
Hatli -do- -do-
Draman
Balla
Gudvana
Changreta
Rasoli
Kohaldi

4, Balana

5. Hatli

NN PREXND=INAN R WD =2 00N R W =

By order,

Sd/-
Addl. Chief Secretary (Home).

STATE AUDIT DEPARTMENT
NOTIFICATION
Dated, the 4th September, 2025

No. 1-31/67-Fin(LA) Vol-15(Part)- 5937.—The Governor, Himachal Pradesh is pleased
to order the following transfer, with immediate effect:

S1. Name of Officer From To
No.
1. | Sh. Rajvir Singh, | Himachal Pradesh Technical For audit of various
Assistant Controller. University, Hamirpur. institutions with
Headquarter at Shimla.

By order,
Sd/
Principal Secretary (Finance),
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In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Vikas Bhatia s/o Sh. Narender Kumar, r/o V.P.O. Lahar, Tehsil & District Hamirpur
(H.P.). 177001

2. Smt. Priyanka Devi d/o Sh. Surinder Kumar, r/o VPO Dhangota, Tehsil Dhatwal,
District Hamirpur, H.P. Pin-176 040. . .Applicant.

Versus
General Public

Subject.— Notice for Registration of Marriage.

Sh. Vikas Bhatia and Smt. Priyanka Devi have filed an application u/s 5 of Special
Marriage Act, 1954 alongwith supporting affidavits and documents before the Court of undersigned
in which they have stated that they intend to solemnize their marriage within next three calendar
months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 27-09-2025. In case no objection is received by 27-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 28-07-2025.
Seal. Sd/-

Marriage Officer-cum-SDM,
Sub-Division, Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Kamal Dev age 40 years s/o Sh. Charan Singh, Village Talasi Khurd. P.O. Kirwin,
Tehsil & District Hamirpur (H.P.).

2. Ms. Radika Kumari age 42 years d/o Sh. Heera Lal, r/o Village Leak Te, District Boag,
Police Phyu Myo, Myanmar at present residing at Village Talasi Khurd, P.O. Kirwin, Tehsil &
District Hamirpur (H.P.)

Versus

General Public
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Subject.— Notice for Registration of Marriage.

Sh. Kamal Dev and Ms. Radika Kumari have filed an application u/s 5 of Special Marriage
Act, 1954 alongwith supporting affidavits and documents before the Court of undersigned in which
they have stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 30-09-2025. In case no objection is received by 30-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 01-08-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division, Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Sh. Sahil s/o Sh. Parveen Kumar, r/o Village Bhaleta Khurd, P.O. Sanahi, Tehsil &
District Hamirpur (H.P.), Pin-177 027.

2. Smt. Simran d/o Sh. Raj Kumar, r/o Village Bhatour, Post Office Pehad, Tehsil
Dharampur, District Mandi, H.P., Pin-175 040. . .Applicant.

Versus
General Public

Subject.— Notice for Registration of Marriage.

Sh. Sahil and Smt. Simran have filed an application u/s 15 & 16 of Special Marriage Act,
1954 alongwith affidavits and supporting documents before the Court of undersigned, stating
therein that their marriage ceremony has been performed on 26-06-2025 at Prachin Pashupati Nath
Shiv Mandir Society, Booth No. 228, M.D.C. Sector-4, Panchkula according to Hindu rites and
customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 25-09-2025. In case no objection is received by 25-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.
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Issued under my hand and seal of the court on 31-07-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division, Hamirpur (H.P.).

In the Court of Tehsildar-cum-Executive Magistrate, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Parmod Chand
Versus
General Public
Notice to General Public.

Parmod Chand s/o Late Sh. Beli Ram, r/o Village Jajri, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur (H.P.) has applied in this office for the entry of his date of birth which has taken place
on 13-03-1965 but due to ignorance the same could not be entered in the record of Gram Panchayat
Jajri. The applicant in support of the facts of the event has submitted the requisite documents and
the same have been perused accordingly.

General public is hereby informed through this notice that if anyone has any objection
regarding the entry of date of birth of the applicant i.e. 13-03-1965, they can either in person or
through counsel can file their objections before the undersigned within 30 days from the issue of
this publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 19-08-2025.
Seal. Sd/-

Tehsildar-cam- Executive Magistrate,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer
Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Krishan Kumar s/o Surinder Pal, r/o Village Manjheli, Post Office Kangoo, Tehsil
Nadaun, District Hamirpur (H.P.).

2. Seema Kumari d/o Jagat Ram, r/o Village Sudi, Post Office Dharmour, Tehsil Karsog,
District Mandi, H.P.

Versus
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General Public

Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 13-08-2025 at Village Bagala Mukhi Mandir,
Budhana Kangoo and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 29-09-2025 at 11.00 A.M. The objection(s) after 29-09-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 04-08-2025 under my hand and seal of this office.

Seal. Sd/-
(RAKESH SHARMA, HPAS),

Sub-Divisional Magistrate-cum-Marriage Officer,

Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer
Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Sunil Kumar s/o Madan Lal, r/o Village Kandrola, Post Office Putrial, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Sahiba d/o Bal Krishan, r/o House No. 7/109, Yaseen Road Amritsar-1, Post Office &
District Amritsar, P.B.

Versus
General Public

Subject.— Notice for Registration of Marriage Under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 14-02-2024 at Village House No. 7/109, Yaseen
Road Amiritsar-1, Post Office & District Amritsar, P.B. and they are living as husband and wife
since then, hence their marriage may be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 20-09-2025 at 11.00 A.M. The objection(s) after 20-09-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.
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Issued on this 04-08-2025 under my hand and seal of this office.

Seal. Sd/-
(RAKESH SHARMA, HPAS),

Sub-Divisional Magistrate-cum-Marriage Officer,

Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer
Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Vishal Thakur s/o Krishan Thakur, r/o Village Sankar, Post Office Jol Sapper, Tehsil
Nadaun, District Hamirpur (H.P.).

2. Kaushalya Devi d/o Bhim Bahadur, r/o 19, Khuda Alisher, Chandigarh
Versus
General Public
Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 29-01-2015 at Village Shri Baba Ji Jotish
Kandar 220 MDC, Sector Panchkula, Haryana and they are living as husband and wife since then,
hence their marriage may be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 30-09-2025 at 11.00 A.M. The objection(s) after 30-09-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 04-08-2025 under my hand and seal of this office.

Seal. Sd/-
(RAKESH SHARMA, HPAS),

Sub-Divisional Magistrate-cum-Marriage Officer,

Nadaun, Distt. Hamirpur (H.P.).
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In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Raj Kumar s/o Sh. Sukh Dev, r/o Village Kalsai, P.O. Majhog Sultani, Tehsil &
District Hamirpur (H.P.).

2. Smt. Vandna Kumari d/o Sh. Jagdev Singh, r/o VPO Neri, Tehsil & District Hamirpur,
H.P. . .Applicants.

Versus

General Public

Subject.— Notice for Registration of Marriage.

Sh. Raj Kumar s/o Smt. Vandna Kumari have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents before the Court of undersigned
stating therein that their marriage ceremony has been performed on 01-08-2025 at Mata Jhaniari
Devi Temple at Village Jatehari, P.O. Jhaniari, Tehsil & District Hamirpur, H.P. according to
Hindu rites and customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 24-09-2025. In case no objection is received by 24-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 11-08-2025.
Seal. Sd/-

Marriage Officer-cam-SDM,
Sub-Division, Hamirpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Ankush and Sh. Subhash Chand, r/o House No. 10, Ram Gali, Tehsil & District
Hamirpur, H.P.

2. Poonam Devi d/o Sh. Rattan Chand r/o Village Jhokhar, P.O. Tauni Devi, Tehsil &
Bamson at Tauni Devi, District Hamirpur, H.P. . .Applicants.

Versus

General Public
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Subject.— Notice for Registration of Marriage.

Sh. Ankush s/o Poonam Devi have filed an application u/s 5 of Special Marriage Act, 1954
alongwith supporting affidavits and documents before the Court of undersigned in which they have
stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 20-09-2025. In case no objection is received by 20-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 13-08-2025.

Seal. Sd/-
Marriage Officer-cum-SDM,
Sub-Division, Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Sanjeev Kumar s/o Sh. Charan Dass, r/o Village Multhan, P.O. Kuthera, Tehsil &
District Hamirpur, H.P.Pin-177020

2. Anjali Devi d/o Sh. Shashi Kumar r/o Village Chamarada, P.O. Jangal Beri, Tehsil
Sujanpur, District Hamirpur, H.P. . .Applicants.

Versus

General Public

Subject.— Notice for Registration of Marriage.

Sh. Sanjeev Kumar and Anjali Devi have filed an application u/s 5 of Special Marriages
Act, 1954 alongwith supporting affidavits and documents before the Court of undersigned in which
they have stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 25-09-2025. In case no objection is received by 25-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 11-08-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division, Hamirpur, District Hamirpur (H.P.).
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In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Vinod Kumar s/o Sh. Ramesh Chand, r/o V.P.O. Saned, Tehsil & District Hamirpur,

H.P.

2. Smt. Mamta Rani d/o Sh. Vijay Prakash, r/o Village Kheri Ranghran, P.O. Khera,
District Yamuna Nagar, Haryana, Pin-135003. . .Applicants.
Versus
General Public

Subject.— Notice for Registration of Marriage.

Sh. Vinod Kumar s/o Smt. Mamta Rani have filed an application u/s 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents before the Court of undersigned
stating therein that their marriage ceremony has been performed on 01-08-2025 at Mata Mandir
Ladraur, Tehsil Bhoranj, District Hamirpur, H.P. according to Hindu rites and customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 20-09-2025. In case no objection is received by 20-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 08-08-2025.
Seal. Sd/-

Marriage Officer-cum-SDM,
Sub-Division, Hamirpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Nabhjot Chauhan s/o Sh. Illam Chand, r/o House No. 90, Ward No. 10, Tehsil &
District Hamirpur, H.P.

2. Palak Sharma d/o Sh. Ashwani Kumar r/o Village Upper Hareta, P.O. Hareta, Tehsil
Nadaun, District Hamirpur, H.P. . .Applicants.

Versus

General Public
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Subject.— Notice for Registration of Marriage.

Sh. Nabhjot Chauhan and Smt. Palak Sharma have filed an application u/s 5 of Special
Marriages Act, 1954 alongwith supporting affidavits and documents before the Court of
undersigned in which they have stated that they intend to solemnize their marriage within next
three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 25-09-2025. In case no objection is received by 25-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 21-08-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division, Hamirpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Varun Bhardwaj s/o Sh. Rakesh Bhardwaj, r/o House No. 269, Ward No. 11, Baru,
Subhash Nagar, Tehsil & District Hamirpur, H.P. Pin-177001.

2. Upma Sharma d/o Sh. Basu Dev Sharma, r/o Village Vijay Niwas, Lower Totu,
Shimla, H.P. Pin-171011. . .Applicants.

Versus

General Public

Subject.— Notice for Registration of Marriage.

Sh. Varun Bhardwaj s/o Smt. Upma Sharma have filed an application u/s 5 of Special
Marriage Act, 1954 alongwith supporting affidavits and documents before the Court of undersigned
in which they have stated that they intend to solemnize their marriage within next three calendar
months.

Therefore, the general public is hereby informed through this notice that if any person
having any objections regarding this marriage may file his/her objections personally or in writing
before this court on or before 20-09-2025. In case no objection is received by 20-09-2025 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.
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Issued under my hand and seal of the court on 14-08-2025.

Seal. Sd/-
Marriage Officer-cam-SDM,
Sub-Division, Hamirpur, District Hamirpur (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H. P.)

1. Ashwani Kumar s/o Sh. Surender Kumar, Village Dhirwin, P.O. Dhirwin, Tehsil
Bhoranj, District Hamirpur (H.P.) aged 34 years old.

2. Payal d/o Sh. Amar Nath, r/o Village Banska, P.O. Bani, District Kathua, J & K aged
18 years old.

Versus

General Public
Subject.— Notice of the Intended Marriage.

Sh. Ashwani Kumar and Payal have filed an application u/s 5 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 09-10-2025. In case no objection is received by 09-10-2025. It will be presumed
that there is no objection to the above said marriage and the same will be allowed accordingly.

Issued today on 29-08-2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cam-Sub-Divisional Magistrate,
Bhoranj, District Hamirpur (H.P.).

In the Court of Tehsildar-cum-Executive Magistrate, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Asha Kiran
Versus

General Public
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Notice to General Public.

Asha Kiran d/o Rameshwar Dass, r/o Village Dhabiri, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur (H.P.) has applied in this office for the entry of her date of birth which has taken place
on 24-03-1976 but due to ignorance the same could not be entered in the record of Gram Panchayat
Ghori-Dhabiri. The applicant in support of the facts of the event has submitted the requisite
documents and the same have been perused accordingly.

General public is hereby informed through this notice that if anyone has any objection
regarding the entry of date of birth of the applicant i.e. 24-03-1976, they can either in person or
through counsel can file their objection before the undersigned within 30 days from the issue of this
publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 19-08-2025.

Seal. Sd/-
Tehsildar-cam- Executive Magistrate,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Naib Tehsildar-cum-Executive Magistrate, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Vishambri Devi
Versus
General Public
Notice to General Public.

Vishambri Devi d/o Birju Ram, r/o Village Bahal-Arjun, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur (H.P.) has applied in this office for the entry of her date of birth which has taken place
on 16-07-1968 but due to ignorance the same could not be entered in the record of Gram Panchayat
Dalchera. The applicant in support of the facts of the event has submitted the requisite documents
and the same have been perused accordingly.

General public is hereby informed through this notice that if anyone has any objection
regarding the entry of date of birth of the applicant i.e. 16-07-1968, they can either in person or
through counsel can file their objections before the undersigned within 30 days from the issue of
this publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 21-08-2025.

Seal. Sd/-
Tehsildar-cam-Executive Magistrate,

Dhatwal at Bijhari, District Hamirpur (H.P.).
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In the Court of Sub-Divisional Magistrate, Sujanpur, Distt. Hamirpur (H. P.)-176110

Kavita Rani w/o Sh. Trilok Chand, r/o Village Bhatiana, P.O. Dhail, Tehsil Sujanpur,
District Hamirpur (H.P.) .. Applicant.

Versus
General Public .. Respondent.

Application for publication in Rajpatra (State Gazette Notification) regarding the change/correct
the name of applicant as Kavita Rani instead of Rita Devi.

Kavita Rani w/o Sh. Trilok Chand, r/o Village Bhatiana, P.O. Dhail, Tehsil Sujanpur,
District Hamirpur (H.P.) has submitted an application for correction of name as per the contents of
application the applicant has submitted that the correct name of Kavita Rani instead of Rita Devi

and her name is written as Kavita Rani. The applicant is advised to let her name published in the
Gazette of Govt. of H.P.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this rectification in the name of applicant can file the objection
personally or in writing before this court on or before 22-09-2025. The objections received after
22-09-2025 will not be entertained.

Issued today on 22-08-2025 under my hand and seal of the court.
Seal. Sd/-

Sub-Divisional Magistrate,
Sujanpur, District Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate, Sujanpur, Distt. Hamirpur (H. P.)-176110

Vinita Devi w/o Sh. Ranjeet Singh, r/o Village Bajahar, P.O. Tarpohal, Tehsil Sujanpur,
District Hamirpur (H.P.) .. Applicant.

Versus
General Public .. Respondent.

Application for publication in Rajpatra (State Gazette Notification) regarding the change/correct
the name of applicant as Vinita Devi instead of Banita Kumari.

Vinita Devi w/o Sh. Ranjeet Singh, r/o Village Bajahar, P.O. Tarpohal, Tehsil Sujanpur,
District Hamirpur (H.P.) has submitted an application for correction of name as per the contents of
application the applicant has submitted that the correct name of Vinita Devi instead of Banita
Kumari and her name is written as Vinita Devi. The applicant is advised to let her name published
in the Gazette of Govt. of H.P.

Therefore, the general public is hereby informed through this notice that any person who
have any objection regarding this rectification in the name of applicant can file the objection
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personally or in writing before this court on or before 22-09-2025. The objections received after
22-09-2025 will not be entertained.

Issued today on 22-08-2025 under my hand and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Sujanpur, District Hamirpur (H.P.).

In the Court of Sh. Vikash Shukla, H. P. A.S., Marriage Officer-cum-Sub-Divisional
Magistrate, Sujanpur, Distt. Hamirpur (H. P.)

In the matter of :

1. Ravinder Kumar aged 24 years s/o Sh. Kartar Chand, r/o Village Ghandholi, P.O.
Kanerar, Tehsil Sujanpur, District Hamirpur (H.P.).

2. Saina Kaushal aged 18 years d/o Sh. Balwant, r/o Village Jhoker, Post Office & Tehsil
Bamson Tauni Devi, District Hamirpur, H.P. .. Applicants.

Versus
General Public .. Respondent.
Subject.— Notice of the Intended Marriage.

Ravinder Kumar aged 24 years s/o Sh. Kartar Chand, r/o Village Ghandholi, P.O. Kanerar,
Tehsil Sujanpur, District Hamirpur (H.P.) and Saina Kaushal aged 18 years d/o Sh. Balwant, r/o
Village Jhoker, Post Office & Tehsil Bamson Tauni Devi, District Hamirpur, H.P. have filed an
application in the court of undersigned under section 5 of Special Marriage Act, 1954 in which
they stated that they intend to solemnize their marriage within three months of calendar.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 24-10-2025. The objections received after 24-10-2025 will not be entertained
and marriage will be registered accordingly.

Issued today on 24-10-2025 under my hand and seal of the court.

Seal. VIKASH SHUKLA, HPAS.,
Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, District Hamirpur (H.P.).
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9 3ISToId HEd FHEdl yoH Joff Ud BRieR] SUsSIaN, dediel SHI,
fStem wirsT (fRovo)

Smt. Geeta Devi d/o Lega Ram, r/o Village & P.O. Kaned, Tehsil Dharamshala, District
Kangra (H.P.).

ERIE

3 STaT
v ——Urei—u5 O gRT 13(3) feArae uaer usiiawor srfiif e, 1969.

Smt. Geeta Devi d/o Lega Ram, r/o Village & P.O. Kaned, Tehsil Dharamshala, District
Kangra (H.P.) 9 S99 3I&Tad # UrRA—ux |fzd heAT TR foha g f&h IFDT self Geeta Devi
d/o Lega &1 T /Hy &b 19—02—1951 I B3N 2 U< THO W0 &HLIET /UM U=mad H
ST/ qg USiidhd 1 B | 3T 9 Uoilgd [hd O & 3es & o | §9 Afed & gRT/ gl
A & gRT G SIIdT DI oI AR Tl & gfad fear omar © & afs fe=f o @
SWRIGd Geeta Devi & S Uoiigd fd S IR @I SR/ TaRIl & O 98 SANI IIQTald #
QA T® 12—09—2025 T IATATT AT FHTAAT BIOR BIHR 3O TARTS UL PR FhHdT & AT
qaTided 9—u3 S /qg A usiigd fhd S IR aiqer uiRd R {38 SR |

3T f&HId 02—08—2025 BT AR &R T HIER 3T&Terd ST SIRT fdoam ar |

AIER | TERIEART / —
TERIG FHATEAT UM Ao U4 HRIGRNT SUSIiRIaGNI,

gHeITe, Tl st (fRovo) |

9 37qTold AE® gAaEdt fgad Aol vd SRR qUeTEieR eFeeT,
el e, Rt sirsT (fRovo)

fober gepeAT: T I el 27—09—2025
HI=T <dl

ERIR

T AR o

A @rdr |0 81, WAl H0 177, WIART H0 143, Ibdl ATGIGl 01—41—84, AIFIT IU—HETA d
dedlel gHeITer, T wivTsl, g @rar |0 241, @AM W0 431 A9, @ERT 0 10 /4, IHAl
qTGTET 00—32—04 HETe IR, AIS WRART, Teiiel gweel, [T HivTs], SHE=l 2013—14
THAH IRA TG S &leld H Ul &ram <dl o urRia-uF uer fhar € R SwRIad
TRIETERTOT UeT 1 T AR dR6T a8 R SieTad § UR 9 8 @ 2| sHfery s
JETAd] STER MEIR & ARgH ¥ SWiaa Ufdardl & Jiad fear orar g & a8 fais
27—09—2025 Pl JIT 11.00 IoI U AQTAd H FATATT IT JbTerd BIOR Bld | =M IR BRI
B FA H YHaRWI BrIATe! A H AT ST |
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ST oI 28—08—2025 BT AR XIER T HIER 3lETad gRT SINY fhar T |

AR | FAEIRT / —
TEIS AHTEAT UH A0 UG BrRIGRT SUSIEGNI,
qesret eere, Rrerr wiTer (fRowo) |

9 IaTold HEd FaEdl fga ool v srRier) queiferer, enfeme,
el e, RSt sirer (fRovo)

HJBHEAT F0 : 347/NT/25

Krishna Devi d/o Ranjha s/o Sh. Acchar, r/o Mohal Loharkad, Tehsil Dharamshala, Distt.
Kangra (H.P.).

Versus

General Public

Ty —umeia—ua OR URT 37(2) fRAME UQe Y—XToRg SAIH, 1954 & T8d M GORI B
IR |

A 999 3MH ST |

Krishna Devi d/o Ranjha s/o Sh. Acchar, r/o Mohal Loharkad, Tehsil Dharamshala, Distt.
Kangra (H.P.) 7 $9 37&Teld # ¥0 U HAfed HeAT IR fhar § fb #a=1 9M $on <1 7|
Chuhi Devi alias Krishna Devi & & @fdd @ 9@ €| af &0 & 9 3o / Uoiigd
P ST R PIS TR 81 dI 98 31T UaRTSl S9NI 31ETald § e 27—09—2025 T ATl

AT JHTATT BIIOR BIBR AYAT TaRTST U BR Ahdl o FAAT Jalideh U Td U by Y
SIS & TS 4 GO/ Uoiidd fhd S IR 377ee uiRd &x el SIRiT |

ST R 28—08—2025 BT AR &R T HIER 3T&Terd gRT SIRT T war |

e | IR / —
TErId FaTEd! fgaid ol Ud drieR] qusIferhR,
qEdIe eFrerTer, RTerr st (fRowo) |

9 ISTd TP THRAT UoH Ao Ud BRIGN! SUSIEHN, Tedid SHee,
fStem wirsT (fRovo)

Smt. Ajudhya Devi w/o Late Brij Lal, r/o Village Khaterh, P.O. Dhagwar, Tehsil
Dharamshala, District Kangra (H.P.).

JATH ST-d
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T ——urei—u5 OR gRT 13(3) feArae waer ushiawor srfaif e, 1969.

Smt. Ajudhya Devi w/o Late Brij Lal, r/o Village Khaterh, P.O. Dhagwar, Tehsil
Dharamshala, District Kangra (H.P.) 5 39 *7&Tad # wefq—u= Afzd HPeEHAT QIR foar 2 f&
I9@ husband Brij Lal s/o Hoshiaru @1 & f&i® 27—04—1988 ®I §g © UR=g THO W10
gHRITET /T4 Uardd H Jg Usiipd 9 © | 31 0 Usiidd [4hd S & 3fee f&d SR | s9
A & gRT/GH FATal & §RT FHK Sl Dl qAT FHRIEa Tl o1 Jfad fbar Srdn &
& af foeft &1 WMt SWITT Brij Lal &1 & Uoligd 6 SM IR $IS IoR /TR 1 al 98
BARI 37aTeld H I 23—09—2025 DI AT AT JHTeAdd BIOR BIPR AU TaRTSl UL PR
AHAT B AT TG AUI—95 F Al Uoiiard (b ST qR 377eel uIRa &R ey SIRiT |

o1 fedi 23—08—2025 BT BN BEER T HIBY 3TSTod gRT STNI b 13m |

ATER | FXATEIRT / —
eI FHrEdl 9o Aol Ud dRIGR! qusIfian,
R, [T BT (fRowo) |

9 ISTd TP THRAT UoH A Ud HRIGN! SUSIUHN, Tedi SHee,
fStem wirsT (fRovo)

Smt. Puniya Devi d/o Late Sh. Mahi Dass, r/o Village Bhaterh, P.O. Passu, Tehsil
Dharamshala, District Kangra (H.P.).

ERIk

3 STaT
v ——ureiT—u5 O gRT 13(3) feArae uaer usiiawor srfiif e, 1969.

Smt. Puniya Devi d/o Late Sh. Mahi Dass, r/o Village Bhaterh, P.O. Passu, Tehsil
Dharamshala, District Kangra (H.P.) 7 3 3claid H UHT-u= Afgd qhed! IR Tl g fo
I9d self Puniya Devi d/o Late Sh. Mahi Dass &1 S fasis 02—02—1974 T §ANT & W]
THO 0 GHITAT / UTH Yardgd H ST USiihd 9 & | 3fd: 39 Uoiidd (b WM & 377eel fad 9 |
9 A & gRI/& JA1dl & gRI AR SFdl &l el G FfEl o gied faar
ST © f Afe {6« &7 41 IURIGT Puniya Devi & ST Uoiidd [dhd ST R BIs Soik / TaRTS
Bl A 98 AN TSt H faHld 23—09—2025 P INATIdT AT GhTelcd BIfORR BIHR STUAT TaARTol
Ul BR AHAT B IFIAT YAl IUL—T3 S Al uoiidpd fhd S R 3mesr uika &R 3
SIRIT |

3T fadTd 23—07—2025 BT TR EXIER T HAIEX 3lETed SR SR T 13 |

AR | IR / —
TEIH FHrEd] 92 Aol Ud dRIGR! qusIran,
gHeITe, el st (fRovo) |
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9 IISToId HED FHEdl Y2H Joff Ud BRIbR] SUsSIaN, dediel SHI,
fStem wirsT (fRovo)

Smt. Kusma Devi d/o Darshan Lal, r/o Village & P.O. Khaniyara, Tehsil Dharamshala,
District Kangra (H.P.).

ERIE

3 STaT
v ——Urei—u5 O gRT 13(3) feArae uaer usiiawor srfiif e, 1969.

Smt. Kusma Devi d/o Darshan Lal, r/o Village & P.O. Khaniyara, Tehsil Dharamshala,
District Kangra (H.P.) = $9 3fqTeld # 9ref=—u= dAfed HPHeAT TRR T g f& 9@ self Kusma
Devi d/o Darshan Lal &1 S f&Ti6 20—06—1972 &I §AT & U= THO IO &Il / U™ U=
H O Uoligd | 3d: S Uolihd [hd oM @ Ay ¥ S| 59 Afed & gRI/J&
A & gRT G SIId] DI oI AR Tl & gfad fear omar & & afs fe=f o @
SWRIET Kusma Devi & ST Uoiigd [ SM 9R @I IR /UaRISl 81 I 98 AR S1&Teld 3
e 23—09—2025 ®I ATATT AT IPTeAdT BIOR BIbR YT TaRTSl U B APl & 3TFAT
HaTide A9I—uF S Al Usiiepd fhd S R 3esr Uik &R 8 SR |

3T fRAId 27—08—2025 BT AR &R T HIBR 3T&Terd ST SIRT fdoam ar |

AIER | TERIEART / —
TERIG FHATEAT UM Ao U4 HRIGRNT SUSIiRIaGNI,

gHeITe, Tl st (fRovo) |

9 IQTAd I8P FATEd! Yo A Ud BRIGN! CUSIPN, el SR,
fStem wirsT (fRovo)

Smt. Kamlesh Kumari d/o Chuha Ram, Village Ghirtholi, P.O. Paddar, Tehsil
Dharamshala, District Kangra (H.P.).

ERIk

3 ST
v ——ureiT—u5 O gRT 13(3) feArae uaer usiiawor srfiif e, 1969.

Smt. Kamlesh Kumari d/o Chuha Ram, Village Ghirtholi, P.O. Paddar, Tehsil Dharamshala,
District Kangra (H.P.) 9 S 3&Iad H URA—UF dAed GHeAT IR BT 2 & IFqD self
Kamlesh Kumari d/o Chuha Ram &1 & fa&i6 16—07—1958 I B & UR=] UHO 10
gHIITAT /T Targd § ST Uolldpd 9 & | 3 39 Usiidd (hd M & eel & S| 39
AT & gRT/FE AT & §RT FHRK ST DI TAT FHIHd ARGl BT G fhar m €
5 afs f<l &I W1 IWRIFd Kamlesh Kumari & ST USiigd i S R &g Soik / YaRTol &
ql 98 AN 3reTerd # fRHid 23—09—2025 BT AT AT IHIeTd BIVIR BIHR 3T RISl U
PR GHAT & AFAT GAldDd TUT—ux oH A uoiigd 6 & R sresr wikd a3
SR |
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ATST el 23—08—2025 BT AR SWIRR I HIER NTeld gIRT SIRI fhaT 137 |

AR | FAEIRT / —
TEIS AHTEAT UH A0 UG BrRIGRT SUSIEIGNI,
gHeITe, foTel st (fRovo) |

9 ITTAd I8P FHTSd! JH AU Ud HRIGN! CUSIUPN, Tedid SR,
e sl (fRowo)

Smt. Sumna Devi d/o Roshan Lal, r/o Village & P.O. Sidhbari, Tehsil Dharamshala,
District Kangra (H.P.).

ERIR|

SATH ST1dT

T — e T—u3 SR aRT 13(3) fRATEe ucer usiiawor rferfras, 1969.

Smt. Sumna Devi d/o Roshan Lal, r/o Village & P.O. Sidhbari, Tehsil Dharamshala, District
Kangra (H.P.) 7 39 3cTad # wefA—uz Afeqd HHEHAT QTAR foar & f S9@ self Sumna Devi
d/o Roshan Lal &7 & fQTId 05—11—1974 BT §AT & U= THO W10 EHLATSAT/ UH AT H A
USlipd 9 B | A 39 USiigd [ O & ey ¥ OiRi | 39 AIfew & gRT/ g AR &
ERT WA ST I T \Hd FRIRl & gfad fear oar & 6 afe & &1 ff Swiad
05—11—1974 & S TUoligd fHd WM IR $IS SoR /YISl & I 98 AN Ifelad # s
23—09—2025 Pl AT IT FbTeTd BIOR BIDHR AYAT YaRTS ULl HR Hbell & AT GATdDh

FUT—u S Al Uoiipd {6 S AR arreer uike &R el SR |

M1 fedih 20—08—2025 DT BN BEER T HIBY IS gRT SINI o r3m |

ATER | TEIEART / —
TEIS AHTEAT UIH A0 TG BrRIGRT SUSIEIGNI,
T, T BT (fRowo) |

9 31T ARE A8HIeR U4 BRIGR! JUSIDRI, SU—agdid gos,
e sl (fRowo)

fheT HhEHT : ST TSI aRrg el : 25-09—2025

AT <4l G W)U Fs, AT T diee], SIhER X, Iu—dedid gag, RN wivsl
(f2omo) - yTfeT |

JAATINOT TG 3H ST
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g —— U193 SR gRT 13(3) 97H /G USHHROT STAIH, 1969 & ITId B a7 |

grfefar gAAT <dl g RT Tee, AR 9 diee], STdhER g3, Su—dgdld gols, forefl
FHITST (fBov0) =1 T If&TeId H URM—UF 7Y ¥UY—UF [oIRT ¢ & #RT & 9 gieel ¥ f&i®
29—01—1976 &I B3N © UR=] SMSFAEY UM UM ORA & UYardd feld § S UoiiebRoT =
BT © | 3T A OTH USIRUT R & 38 AT I AR Bl SIRI by oY |

31d: AAATIRYT Bl §9 I[OUH S¥IBR /el ARl gRT Gfad fhar Smar 2 b afe e
Ifad oI YIS & ST GoldRoT U arId €RT & Garad IeRd § g9l o) aR dlg Soik
q YRS 8 A1 98 1% 23—09—2025 HI UK 11.00 Fof AT AT THIATT BIOIR BB TIAT
TARTST UST R Hehell B | F=IAT UIT G <dl g2 qROT =<, fardl g dieel & o =i
29—01—1976 & 37T UM UAFd ORT & UAId AMeRd H &6l B g 3Me IRl &R fqy

ST | S SWRIT bl AT IOR T TR BIfdel FAId | 817 |

TSl fa=lie 23—08—2025 P BAR BWIER d HIER AfRd IR gafT |

AER | FXARIRT / —
TId dedleleR Ud HRIGRT SUSIUDNI,

gors, 1@ wiver (fRovo) |

9 31T ARE THIaR U4 BRIGR! JUSIEDRI, SU—agdid gos,

rer swiTer (fRovo)
P AT : ST USRI ARRT Ul : 18—09—2025
Ryerr roqa g T XM, AR Wa g S[hER B, SuU—dsdld gols, T BTl
(fRowo) gl |
EEIL]
HIATIRYT Ud ATH ST

a9 ——UTAT—u5 SR gRT 13(3) 97 / J& USHHROT 3TIH, 1969 B <A B dRT |

grfefar R Joyd gA T IM, MaR 9 9 SIReR ddbs, SU—dsdid gels, forefl
FireT (F2oW0) 9 9 3f€reld H URM—Ud 7Y YUT—UF YOIRT © fdb AT ¥ Td d S[heR
Fhs H [AAB 30—12—1948 BT AT & URT] AAEAEY I UARIT Hebs d YR AMerd H
S USHAROT 9 B3IT & | 3 AN ST USlIdROT B & IMMae TR M U=arad bl SNl {6y
Y |

31d: AAATEIRYT Bl §9 I[GU3 SeABR /AT AT gRT G fhar oirar 2 fb afe e
Ifdd B IR & S GSlIaR0T U T dhs & Uarad JeRg H ol HR- gR Pls Soik
T TaRIST 81 a7 98 s 18—09—2025 &I UTd: 11.00 97 TATATT AT THTAdT BIOIR BIDR T
TARTST UST R Fahdll © 31=gel UTiehar R 1eqe g3l 97 I & S fQF1d 30—12—1948 &
3T I T Hdbs & Uadd AWl § qof BT B MY oI R Ay o9 | I9a

IR BTs T SOR I TaRTS bifdel TR - B8R |
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M faih 27—08—2025 T TAR BXAER d HIEX Afed SIRY gl |
ATER | EATERd / —

g dgdicieR UG hIIbRT SUSIadbN,
gefs, fSrerm wrrst (f2ovo) |

9 3raTed 31 Iy vMl, IRieRNT Srefer) SariEyR, foTar SiRrer (f2ovo)

HHEHT 0 : 09 /7T /2025 foher gepedT : Jog TSIl TRRG U : 20—09—2025

T < gl W0 HN HER oA, A FABE, S0 Hell, dedld SRR, RTar HivTsT

(fRowo) | g |
CEik|

SIEACERI] BRYIGEIC

v —3= gl 9 SIAER AWIR] R oG &6 PR IR |

Iyl qdl 9l 0 3 R A, M FhS, S0 Hell, dedlel SANEYR, RTell ST
(fRowo) o W BIOR BIBR URIMT—U Eob! &9 U9 a1 9 amded fhar g f R 99 Agq]
M gF et R, Ma we, S0 Hell, dedid SRHNER $ g fQTd 14—11—1971 BT Mg
FBs, S0 Hell, UM YaId BRYI, dedidl SraRigyR, e wirsT (Bodo) # g8 =1 39 d<¥ A
oIl 1 U wU—uF Al el AT € W=y SIEHaEy Witk 9 SWe R dral 7 g
USIIepROT I UTH U 8RN & JfWeld ¥ GOl 1 HRAT & | 37 TRy <Irrerd & /e
H 30 YR BT GG BT USIBROT B BT AT I GARI ERAT DT SIRI HRATT aTe 2 |

31T WIRAT & 3fded PR PR Y 9 STBR &I IRl g TGN & Aedd A
gfraTel 3H Si=aT &1 giad fear orar & 6 afe foddt @fda o1 Saa wge s g3 e [g,
Ta ®s, S0 Hl, Tl SAREYR, e @rrer (fRodo) @ Fg fafd 14—11—1971 Fg
USIHRUT §R Plg SolR AT YaRIST 8 Al 98 3TTedad A7 ddlafad aRiRg U3l 29—09—2025 I
QITER 02.00 FoI BIR STETSId BIHR AT IJoR AT YARTST U R Fhal & A=A 918 Torke
ARG U Bl fhed T SOR Td UaRTST Fel GAT ST g IURIGT Hog USHIhRUT B Bl AT
I UoIdR, I Ad 8R! DI SIRT B f&am S |

Y8 TWBR HISR JQTAd g WX BRIER A 3ol &P 28—08—2025 P SINI §aTT |

ATER | BETR / —
HIRIBN] TUSIDBNI,

SRR, ot wivrer (fRovo) |

In the Court of Naib Tehsildar-cum-Executive Magistrate, Raja Ka Talab,
Distt. Kangra (H.P.)

File No. : /NTEH/2025 Date of Institution : 27-08-2025
Case Titled : Registration of Death

Sh. Subhash Chand s/o Late Sh. Totu Ram, r/o Village & P.O. Gurial, Sub-Tehsil Raja Ka
Talab, Distt. Kangra (H.P.).
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Versus

General Public
Notice to General Public.

Whereas] Sh. Subhash Chand s/o Late Sh. Totu Ram, r/o Village & P.O. Gurial, Sub-Tehsil
Raja Ka Talab, Distt. Kangra (H.P.) has filed an application before the undersigned that date of
death of his mother is 10-04-1975 but due to ignorance and lack of knowledge it has not been
entered in the concerned Gram Panchayat register. He has further stated that he wants to get it
registered in Gram Panchayat Gurial, Sub-Tehsil Raja Ka Talab.

The applicant has attached non-availability certificate, recommendation of Additional Distt.
Registrar (Birth & Death)-cum-Medical Officer of Health Kangra at Dharamshala, Affidavit of two
witnesses namely Sh. Ajay Kumar s/o Sh. Bishan Chand, r/o VPO Gurial, Sub-Tehsil Raja Ka
Talab, Distt. Kangra (H.P.) & Sh. Pawan Singh s/o Sh. Trilok Singh, r/o Village & P.O. Gurial,
Sub-Tehsil Raja Ka Talab, Distt. Kangra (H.P.) have been attached in support of his claim.

Now, therefore, in pursuance of section 13(3) of the Registration of Birth & Death Act,
1969 a proclamation to all general public concerned is hereby issued that objections in this regard
i.e. to enter the date of death of Smt. Manti Devi wd/o Late Sh. Totu Ram shall be heard by the
undersigned on 29-09-2025 in his court at Raja Ka Talab. Anyone having any objections in the
matter may do so on the said date and place in person or through legal practitioner or his/her
recognised agent. In case non-appearence, the proceedings will continue ex-parte and necessary
action in this matter will be taken accordingly as per law.

Given under my hand and seal of the court on 29-08-2025.

Seal. Sd/-
Naib Tehsildar-cam-Executive Magistrate,
Raja Ka Talab, Distt. Kangra (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera, exercising the Powers of
Marriage Officer, Palampur, Distt. Kangra (H.P.)

In case :

NOTICE OF REGISTRATION OF MARRIAGE UNDER SECTION 16 OF SPECIAL
MARRIAGE ACT, 1954

Ajay Kumar and Sulekha Devi
Versus
General Public

Application under section 16 of the Special Marriage Act, 1954 for the Registration of Marriage.
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An application under section 16 of the Special Marriage Act, 1954 has been received by the
undersigned from Ajay Kumar s/o Bakshi Ram, r/o Village Peera, P.O. Rajhoon, Tehsil Dheera,
Distt. Kangra (H.P.) and Sulekha Devi d/o Laxmi Paswan, r/o VPO Baingra, Tehsil Madhubani
District Madhubani, Bihar. That they have solemnized their marriage on dated 12-12-2024 at Mata
Jhunga Devi Mandir Committee, VPO Bhadrol, Tehsil Dheera, Distt. Kangra (H.P.) as per Hindu
Rites and customs and living as husband and wife since then.

If there is any objection to the registration of this marriage, the objection in person or
through counsel to be submitted to this office on or before 08-10-2025 otherwise the marriage will
be registered.

Seal. Sd/-
Sub-Divisional Magistrate-cum-Marriage Officer,
Dheera, Palampur, Distt. Kangra (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera, exercising the Powers of
Marriage Officer, Dheera, Distt. Kangra (H.P.)

In Ref. :
Arvind Kumar and Divya Chaudhary
Versus
General Public

Application under section 16 of the Special Marriage Act, 1954 for the Registration of Marriage.

An application under section 16 of the Special Marriage Act, 1954 has been received by the
undersigned from Arvind Kumar s/o Sh. Vikram Chand, r/o Village Marhoon, P.O. Marhoon,
Tehsil Dheera, Distt. Kangra (H.P.) and Divya Chaudhary d/o Sh. Raj Kumar, r/o Village Har
Liyungni, P.O. Marhoon, Tehsil Dheera, Distt. Kangra (H.P.).

If there is any objection on this marriage, the objection in person or through counsel be

submitted to this office on or before 14-10-2025 otherwise the marriage will be registered.

Seal. Sd/-
Sub-Divisional Magistrate-cum-Marriage Olfficer,
Dheera, Distt. Kangra (H.P.).

PRI AU dedleaR Ud HeEkd Jarsd] fgdig Sof), IS &1 dTerd,
T BasyR, ftem wiTsT (fRovo)

P TR : 369 / TH0EI0 / 3ROBOTI0 TRRG U : 30—09—2025

AT JHEAT
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LEEH CRk| SUCN B

favg —w2 g1t g TR HRad S e |

RUCSUERIGEE

1. 99 HAR I SETART I, 2. 3RMI< HAR YF SHTGrl °w<, 3. IS adl Y3l SHTarel
g, 4. 7 <@ A SEIERT T, 5. Hiar <d) fAear SETERT @, 6. WUAT <dl g IgaR g,
7. Uil <41 fdgar JgdR g, 8. A= <dl fdgar gwh, 9. T |AR YA G0, 10. AT <Al
ferar 7=, 11. WW%?WQ AN AR GF Jodl, 13, ﬁﬁwzwﬁg—aﬁgmﬂ
14. M1 M Y1 o], 15, /16T BAR GF a1, 16. HRAR 8 g3 a1, 17. IReATd (g g
arl, 18. Afe=s 48 Y& aFil, 19. Wd@=ael <dl GF dTl, 20. ‘\fﬁwar—c{gragﬁ 21@1@%&@
N, 22. THeMT gl g0, FardT i aiierar, SU—dgdiel TSl &1 drad |

I HheAT H gfadral / YfaraRToy SWRIad & dofdl & oy 9 3f&Iad §RT ARIRY|
WD ¥ Hg IR 39 faTad 4 IURYIT B & oy Aifed ORI fby 7 uR=g AEIROT @ o
a9 B U1 I8 N eRoT gfarel / ufdardiTor @ ard 9 8 IR Sad »d H o1
HrAATE! B H I B & B |

A 39 AICH $TBR & ARYH W SWiad ufara! / ufardiror / feadg aafaaal &1 gfua
foar S 2 & a8 Sad geew H WAl Bg fQId 30—09—2025 BI FHA 1000 I GaE
AT AT gPTeAdT BIFGR AGTAd 3N AT BIOR 7 A B JRA H FRAAGER 8@ SIradr
PRIATE] A H TS ST |

ST feTh 20—08—2025 BT TN SRR T HIER ITeTald I oI fhar T |

e | EIIETRT / —
I dedieleR Ud Werid adredl fgarg ofl,
TSI BT arerrd, Rter st (2o wo) |

g IISTAId A9 deUIaR Yaq 9ed TRl fgarg Sof), HaRe,
e sl (fRowo)

b gepeT: AT gOwIT A uRft : 22—09—2025

SE Ba Adl gE Ty, MO #ETd dRIe, SU—dsdid 9aRAl, STl sive
(f2od0) |

JATH ST-d

v —— 9 @1 oW & IR |

orfefar sl dad ofar gE wiaR, ARl 7eTd 4R, Iu—dsdldd WaRdl, T HiTel
(f2odo) =1 9 raTard H YR 79 WEIVI U gRT GId &A1 2 fb 9@ o/fal A dad
AT T | D A AW H Al I A A U &9 7, Sidfd #ETd dR9T¢, YTdR gu Te—II
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T IO Ao § WA BT A A <dl ol 8, Silfd TAd © | A Ui wed IR,
UCIR el TE—I1 & AoRd RIS # 0+ 19 1 GO HraT aredll 2 |

3T 39 HEAl HATE Uil & AERIH W AW AT Bl Gred [BAr Siar § fh SR
Ifdd & AW B RN IR BN BN PIS SOR /TR B A 98 faAid 22-09-—2025 B
AT AT THTATH 59 BRI H BIOR BB IoR U B Fhdl & | BIOR 7 A T IR A
UhHdRBT HRIATE! T § ols ST |

M feTd 20—08—2025 BT TN SRR T HieX dfed oI fhar T |

AR | BETR / —
g TEdeeR Ud Herdd adedl fgar 2o,
warAT, Rt st (fRovo) |

¥ QT ARE dedIdqR (a9 Were |Arsdt fgara &ofl, warwer,
St wireT (fRowo)

b gepeT: A GO AN URf : 22—09—2025

3N FRY o< A SR, Faril qeTe dR7Te, Iu—dsdiel HaRAT, 5Tl wirsT (f2ovo) |
CRlk]

STH ST dAT

fvg—— 9 @ SERN TR IR |

il s ¥wY g gF e, Mal Aeld dR9e, SU—dsdld HaRAl, Tl wiTeT
(fRowo) 7 39 reTard # URAT—U= 7Y @IV U §RT gfUd R 7 6 9@ aId A1 |y
TS 8| D A A H W g ¥ 9§ Ul 9§, Sfafd Held R, UCdR gu eIl
® IO Ao H Urefl BT A WHY g Gl ©, Sl Tad @ | o uredl #eTdl dRTe, uear
T Te—11 & Iora Rpre # 39 A1 @1 O HRaTT aredm 2 |

3T 39 YA FATG TRURN & AW ¥ M Sar bl giud fbar Smar g b Swiad
IfdT & M P ORI AR fHFA B P IOR /YRS & oI 98 Qe 22—-09-2025 B
AT AT THTATH 59 BRI H BIOR BB IoR U B Fhdl & | BIOR 7 A T IR A
TUHTRBI HRIATE] 3HT § olg SITg] |

M feTd 20—08—2025 BT TN SRR T HieX dfed oI fhar T |

AER | BETR / —
9 TEdTeeR Ud Terdd adedl fgar 2o,
AT, Rt st (fRovo) |
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e dedIclaR Ud e TaEdl Yo 9of), dexilel seig, e wirer (fRowo)

fasTet o : 09 /2025 TRIG ASTRAN : 29—08—2025 IRIg U9 : 19—09—2025

ST ATt SET fderar wo =i SHY HAR JF < X9, [Faril Held wedlgs!, S0 bel,

dedd geig, [7ar sRTer (fRovo) - yTfeF |
CRIC]

3 STt C NIDAITH |

ESECIEGECIENERIE] gb‘{fl(\ll

ST ATt SM fderar o =i SHY HAR JF < XIS, Faril q8ld ¥edlgs!, S0 bel,
dgdlel gsi8, el BTl (fBodo) 7 ararerd H faHid 29—08—2025 BT UrR—U= UKJd B §U
o AT H faed fan g f wilthar &1 arafds A |ifver wmi 2, i &1 ugel
qr Ui & ufd P aR<fde AW SHY HAR AT § URF] JToRG JfWeRkd AETA Hedlgs! d
HETA P HUSI | UIAT BT A9 AITHT ISHD! Usell feucded T &I A/ HANT Rraref,
T URD YA B A HART Hnieh g ufd & A SHY AR Sl 8 gH1 &, Silfdh Tord
TSl B3N 2 | UTRAT 1 o7l URiA—us & FHE # JMEd™ UF JofdTHl, el STHE=l, 0 SIyor
U, YRIR e, R1eAm yAToT U=, U9 Ple 4] UHIO—U3 9 AR HIe A1 Holid B W & | 3[4
oo = Ul S STelUeI YRl & AW TAT U Ul B A DI GORI B AT UIRT DA
Tg T fhar 2|

A 39 SYABR @ ARYH W HIARIRUT M SHdT $I Jraa fear mar 8 & fedr o
fFT B oG IR AR Wdlgs! d HEld dhad dhusl § UIT &1 9 e & I+
TR AIHT Tl gl o ST SHY HAR, YT B gAT BT AW HART Rrarel & e wRrareh
Ml G 0 & SHY HAR, UTRIAT B SR YA BT ATH HARI Breaiel & W W breaied g
AT W0 & SHY AR g UIRAT & Ui BT AT IHY FAR B WA R IAY HAR T GF Q9
I, AR AETd WedTss], S0 del, dgdid Jeig, e wirsr (Bovo) & M ORI A dR
¥ PIS SOR/TARIST 81 A I8 SATAdd AT dhlaid g Uell 19—09—2025 BT 10.00 g9 9
reTeAd H BN BIax JUAT SR/ Yael U1 R AGAT & | S¥Rd IR—BIOR [HARGT HRIATE!
A # TS ST 3R 1 ORI Tof SR & MM UIRA IR T A |

IUE AR ATl &I 29—08—2025 BT HY TXIER d AGR Ald AaTeld ¥ ST 83l & |

A | BETR / —
TedIIeR Ud Ierdd Fatedl U| i,
dedel gsig, RTar st (fRowo) |

In the Court of the Executive Magistrate, Tehsil Balh, District Mandi (H.P.)
File No.: 27/2025 Date of Institution: 10-07-2025 Date of Hearing: 04-09-2025

Biharu Devi d/o Sh. Bhagat Ram & w/o Sh. Jasu Ram, Resident of Village & Post Office
Basru, Tehsil Balh, District Mandi, H.P. . .Applicant.

Versus
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General Public . .Respondent.

Regarding publication for correction of birth and name.

Smt. Biharu Devi d/o Sh. Bhagat Ram & w/o Sh. Jasu Ram, Resident of Village & Post
Office Basru, Tehsil Balh, District Mandi, H.P. has preferred an application to the undersigned for

correction of date of birth in records mistakenly date of birth of applicant's wrongly entered
01-01-1959 be corrected instead of date of birth 15-01-1960.

Therefore, through this proclamation the General Public in hereby informed and any person
having any objections for the entry of name and date of birth mentioned above, may submit his
objection in written in this court within 30 (thirty) days from the date of publication of this notice in
official gazette on objection will be entertained after prescribed period and application will be
decided accordingly.

Given under my hand seal of the court on this 18th day of August, 2025.

Seal. Sd/-
Executive Magistrate,
Tehsil Balh, District Mandi (H.P.).

In the Court of Swati Dogra, H.A.S., Sub-Divisional Magistrate, Sarkaghat,
District Mandi (H. P.)

In the matter of :

1. Bharat Bhusan s/o Sh. Jai Kumar, r/o Village Bhaderwani, P.O. Upper Jehmat, Tehsil
Baldwara, District Mandi (H.P.).

2. Charisse Palermo Inderio d/o Sh.Nestor Gerona Inderio, r/o Santo Nino (POB) Matalom,

Leyte, 6526, Philippines. .. Applicants.
Versus

General Public . .Respondent.

Subject.—An application for the registration of marriage under Special Marriage Act, 1954.

Whereas, a notice under section 15 the of Special Marriage Act has been received today on
25-08-2025 by the undersigned from Bharat Bhusan s/o Sh. Jai Kumar, r/o Village Bhaderwani,
P.O. Upper Jehmat, Tehsil Baldwara, District Mandi (H.P.) (Husband) and Charisse Palermo
Inderio d/o Sh. Nestor Gerona Inderio, r/o Santo Nino (POB) Matalom, Leyte, 6526, Philippines
(wife) to register their marriage under the Act ibid .

Hence, this proclamation is hereby issued for the information of the general public that if
any person have any objection for the registration of the said marriage can appear on 25-09-2025,
in this office to object registration of marriage either personally or through an authorized agent
failing which this marriage will be registered under the Act ibid accordingly.

Issued under my hand and seal of the court today on 25-08-2025.

Seal. Sd/-
Sub-Divisional Magistrate,
Sarkaghat, District Mandi (H.P.).
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I, Rumla Devi d/o Sh. Jai Chand, r/o V.P.O. Malana, Sub-Tehsil Jari, District Kullu (H.P.)
declare that my name is wrongly entered as Runala Devi in Aadhar Card. Now I intend to correct
my name as Rumla Devi in Aadhar Card. Concerned note it.

RUMLA DEVI

d/o Sh. Jai Chand,

r/o V.P.O. Malana,

Sub-Tehsil Jari, District Kullu (H.P.).

CORRECTION OF NAME

I, Upendra Krishan Chambiyal s/o Sh. Megh Singh Chambiyal, r/o V.P.O. Dhanotu, Tehsil
Shahpur, District Kangra (H.P.) declare that in 10th CBSE Matriculation Certificate, Examination
Roll No. 17264919, Registration H123/43171/0042 of my son Shivam Chambiyal my name is
wrongly entered as Upinder, whereas my correct name is Upendra Krishan Chambiyal. Please note.

UPENDRA KRISHAN CHAMBIYAL
s/0 Sh. Megh Singh Chambiyal,
r/o V.P.O. Dhanotu,

Tehsil Shahpur, District Kangra (H.P.).

CHANGE OF NAME

I, Amit Kumar s/o Sh. Nand Lal, r/o Village Mazara, P.O. Sanoli, Tehsil & District Una
(H.P.) declare that I have changed my daughter's name from Shriya to Shriya Kaundal. All

concerned note.
AMIT KUMAR
s/o Nand Lal,
r/o Village Mazara, P.O. Sanoli,
Tehsil & District Una (H.P.).

CHANGE OF NAME

I, Amit Kumar s/o Sh. Nand Lal, r/o Village Mazara, P.O. Sanoli, Tehsil & District Una
(H.P.) declare that I have changed my son's name from Saket to Saket Kaundal. All concerned note.

AMIT KUMAR

s/o Nand Lal,

r/o Village Mazara, P.O. Sanoli,
Tehsil & District Una (H.P.).
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CHANGE OF NAME

I, Anita Jamwal w/o Late Sh. Multan Singh Jamwal, r/o V.P.O. Bagora, Tehsil Palampur,
District Kangra (H.P.)-176059 declare that I have changed my name from Anita Multan Singh

Jamwal to Anita Jamwal. Anita Multan Singh Jamwal and Anita Jamwal is the same and one
woman. All concerned note.

ANITA JAMWAL

w/o Late Sh. Multan Singh Jamwal,

r/o V.P.O. Bagora,

Tehsil Palampur, District Kangra, (H.P.).

CHANGE OF NAME

I, Rakesh Singh s/o Sh. Desh Raj, r/o Ward No. 3, Mohalla Galua Una, Tehsil & District

Una (H.P.) declare that I have changed my name from Rakesh Kumar to Rakesh Singh. All
concerned note.

RAKESH SINGH

s/0 Sh. Desh Raj,

r/o Ward No. 3, Mohalla Galua Una,
Tehsil & District Una (H.P.).

CHANGE OF NAME

I, Kapil Dwivedi s/o Sh. Ram Swaroop Dwivedi, r/o Ward No. 03, V.P.O. Mehatpur,
Sub-Tehsil Mehatpur Basdehra, Tehsil & District Una (H.P.)-174315 declare that I have changed
my name from Kapil Dev to Kapil Dwivedi. All concerned note.

KAPIL DWIVEDI

s/o Sh. Ram Swaroop Dwivedi,

r/o Ward No. 03, V.P.O. Mehatpur,

Sub-Tehsil Mehatpur Basdehra, Tehsil & District Una (H.P.).

CORRECTION OF NAME

I, Rijnesh Kumari w/o Sh. Sukhwinder Singh, r/o Village Gullarwala, Tehsil Baddi, District
Solan (H.P.) declare that as per documents, my name is Rijnesh Kumari but in Aadhar Card

wrongly written as Rajnish Kumari. Now I want to get my name corrected as Rijnesh Kumari in
Aadhar Card.

RIJNESH KUMARI

w/o Sh. Sukhwinder Singh,

r/o Village Gullarwala,

Tehsil Baddi, District Solan (H.P.).
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I, Kamla (55) w/o Sh. Nanak Chand, r/o Village Pali, P.O. Chunahan, Tehsil Balh, District
Mandi (H.P.) declare that I have changed my name from Kamla to Sarla Devi. All concerned please

note.
KAMLA
w/o Sh. Nanak Chand,
r/o Village Pali, P.O. Chunahan,
Tehsil Balh, District Mandi (H.P.).

CHANGE OF NAME

I, Ankur Vyas s/o Late Sh. Kushal Kumar, r/o Ward No. 07, V.P.O. Thamba-2, P.O. Saloh,
Tehsil Palampur, District Kangra (H.P.)-176102 declare that I have changed the name of my son
from Atherb to Atharv. Atherb and Atharv is the same and one person. All concerned please note.

ANKUR VYAS

s/o Late Sh. Kushal Kumar,

/o Ward No. 07, V.P.O. Thamba-2,

P.O. Saloh, Tehsil Palampur, District Kangra (H.P.).

CORRECTION OF NAME

I, Rakesh Kumar s/o Sh. Deshraj, /o Ward No. 04 Biara, District Kangra (H.P.) declare that
the real name of my son is Vaibhav Singh, but his name is wrongly recorded as Bhaibhav in his

Aadhar Card, which should be corrected and read as Vaibhav Singh.
RAKESH KUMAR
s/o Sh. Deshraj,
r/o Ward No. 04 Biara, District Kangra (H.P.).

CORRECTION OF NAME

I, Jeetu s/o Sh. Cheliya, r/oVillage Sundrari, P.O. Shillai, Tehsil Shillai, District Sirmaur
(H.P.) hereby declare that my name has been incorrectly recorded as Jeet Singh in my Aadhar Card
No. 6336 9413 1906, whereas my correct name as per all other records is Jeetu. All concerned
authorities are requested to kindly take note and make the necessary correction in the Aadhar Card.

JEETU

s/o Sh. Cheliya,

r/oVillage Sundrari, P.O. Shillai,
Tehsil Shillai, District Sirmaur (H.P.).
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HIMACHAL PRADESH INFRASTRUCTURE DEVELOPMENT BOARD SHIMLA

(Government of Himachal Pradesh)

NOTIFICATION IN RESPECT OF AMENDMENT IN RECRUITMENT & PROMOTION
RULES OF CLERK & SENIOR ASSISTANT

Dated, the 8th September, 2025

No. HPIDB/Bye-Laws/2018-19-633.— By virtue of the powers vested in the Board of
Members of the HPIDB, under Section 32(2) d of Himachal Pradesh Infrastructure Development
Act, 2001 and clause 3.5 of Chapter-3 of Service Bye-Laws (Regulations) the Board of Members of
the HPIDB hereby make the following amendments in the Recruitment & Promotion Rules of

following categories of posts.

The existing provision under Column No. 5 in the R&P Rules of Clerk and Senior Assistant
shall be substituted as under:—

SI. No | Name of the Post Minimum Edu. Qualification and other criteria for
Direct Recruitment & Age

1. Clerk: Essential Qualification:
Should have passed 10+2 from any Institution recognised by H.P.
Govt./Central Govt. with 30 W.P.M. speed in English/Hindi
typing.
Desirable Qualification:
Knowledge of customs, manners and suitability for appointment in
the peculiar conditions prevailing in the State.
Age for Direct Recruitment.— Between 18 to 45 years

2. Senior Assistant : | Essential Qualification:
By promotion from amongst the Computer Operators/ Clerks /JOA
(IT) possessing 07 years regular service. Provided that all such
incumbents possess the minimum education qualification of 10+2
or its equivalent like Higher Secondary Part-II, Intermediate etc.
and have working experience in establishment and other matters on
seniority-cum-merit basis.

3 Age N.A

Sd/

(DR. BASU SOOD)

Chief General Manager,

H.P. Infrastructure Development Board.
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